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THE MINISTER OF PETROLEUM 

AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA): 
(.) CCI&E has indicated that the 
Drug industry was being treated as a 
IWiority industry for the purpose of 
aDOtation of imported raw materials. 
Ii was. therefore. not necessary for 
them to export any portion ot their 
)b-oduction in order to acquire priority 
status, whereas non-priority industries 
were required to do so. 

However, under paragraph 64 of 
Import Trade Policy 1976-77, drug 
units engaged in the manufacture or 
druGS and pharmaceuticals specified in 
~art B of Appendix 10 of the Policy 
Were li able for a cut of 10 per cent in 
their allocation of raw materials 
during 1970-77 if their export perfor-
mance was below 5 per cent of their 
production during 1975-76 or calendN 
~a!' 1975. Even thi., stipulation was 
dis~er!se(! with in 19i7 78 Policy. 

( Q) I n accordance with a darifica-
ti9n J':-O\'il~t'-! by the Commerce 
Mi'nir.:1r:: ;-5 general policy. the export 
obli :.:;a: ion imposed by incensing 
forums should not be over and above 
a compulsory industry-wise export 
obligation stipulated in the R~d Book. 
en the same analogy. Commerce 
MinIstry fulS clarified {bat Red Book 
eXpert oblir;at;(Jn should not be treated 
in addition to eX!lOrt ol...ligations 
Unpcsed by ditIerent licensing forums. 

(c' The aho\'e general policy, as 
clarified by the Commerce Ministry, 
was applicable to all drugs units 
cx)JI1ing within the purview of Import 
Policy including Pfizer and Sandoz. 

«(i) Does not arise. 

cemmlttee to study Problems 01 Metre 
Gaace Operations 

*138. SHRI C. K . .JAFFER SHARIEF: 
Will the Minister of RAILWAYS be 
pleased to state: 

(a) whether Government have set 
up a Committee to carry out a com-
prehensive study of the problems 
faeed by the Railways in the existing 
metre-gauge operations; and 

(b) It 80. the detaua rei ..... iu 
composition and funcliona ADd . Uae 
number of project. which are under 
construction at present? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAIL WAYS (SHRI 
SHEO NARAIN): (a) and (b). A 
Committee has been recently set up 
by the Ministry of Railways in order 
to study the problems ot Metre Gauge 
operations. The Committee will make 
a comprehensive study of the problems 
and make suitable recommendations 
on measures to be adopted for improv. 
ing equipment and operations on 
Metre Gauge. 

This Committee comprises:-
Rfli/:f!a y Boord. 

I. Director, Rail",a'" Planning. Convenor. 
2. Di ector, F..ffici .. nC)' Bureau. ~fembcr 

3. Di eClor, Traffi,' (Tramporlalion). ,. 
4. Oi ector, Safety & Coaching. 

ROtar,h, DesiJ(n & Standards Or g'" 
S. Director,Stan{brrl~ (Ci,·i!). 
6. Di relor, Standards (Molive Power) 
,. Director, Stanrlard~ (Wagon) J' 

8. Dirt,clor, Traffic (Re~rarch). " 
The following projects ot conversion 

from Metre Gauge to Broad Gauge are 
in various stages of construction at 
present:-

Section 
J. Barabanki~c;amasti PUr. 
:3. Maradabad-Ramnagar. 
3. Barauni-Katihar. 

Railrony 
North Eastern· 

" 
" 4. New Bongaigaon-Gauhoti. Northeast 

Frontier. 
5. Dharmavaram-Bangalore. South Cen-

tl al. 
6. Manmad-Aurangabad-Parbhani II 

Purli ~ aijnalh. 
,. Viramgam-Okha-Porbandar. W~t

ern. 
The tollowing schemes have also 

been approved and included in the 
Budget but construction work on them 
baa not been taken up due to shortage 
of funds:-

Smion 

I. K8~hil'ur-Lal1cua. 
2. Varanaai-Bhatni. 
3. Guntur-Macherl •. 

RailWi!' 
North Eastern. 
No! th Eaatern. 
South Central-
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•. s.m.ripur-O ..... h ...... Nan .. EMera 
S. Delhj ..... AhatedabM. Welltera. 
6. Nadiad-Kaplldvanj. Wntern. 

1n'oad Gau,e line frorn ftnalrulam 
to Trivandrum and SUra1garh to 
Shatinda has been commissioned for 
tra1fic after gauge convenrion of th@ 
Metre Gauge line and only residual 
works are in pro~. 

1b8lUptioas late Birta 0,.. of 
IDd-"'- ...sea- tbe Co; .. ate. Act 

·189. SHRI L. L. KAPOOR: 
SHRIMATy MRINAL GORE: 

, Will the Minislt·r of LAW. JUSTICE 
AND COMPANY AFFAIRS be pleased 
to lay statement showing: 

(a) the number of inquiries pending 
investigation of complaints under 
various sections of the Companies Act 
again~t firms belonging to Mis. Birla 
Gr-oup of industries; 

(b) since when these investigations 
are in progress; 

(c) whether any action has been 
taken during January, l!.l78, to March, 
1978; and 

(d) if so, the details th8'l'eof? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI 
SHANTI BHUSRAN): (a) to (d). 
The Department Of Company Affairs 
is not conducting any specific enquiry 
lor examining the violation of the 
provisions of the Companies Act, ]956, 
against Birla group of companies lS 
such. However. orders of inspection 
under section 209 (4) /209A of the Act 
have been issued under the Companies 
Act in respect of companies belonairlg 
to twenty Large Industrial Houses 
including several Companies of Bir.a 
Group Further investigations were 
ordered under section 235/237 of the 
Act into the affairs of 4 Companies 
belonging to Birla Group. The In-
vestigations were ordered in 3 cases 

in December 1967 and in one cue in 
Febtuaty 19'78. ' 

CGIlveNoa 01 GM.h ..... __ BIdO 
aO.rae 

-140. SHRl ANANT DAVE: Will 
the Minwter of RAIL VI A YS be pleased 
to state: 

(a) whether it ia a fact that the 
people of Itutclt region at ~t 
State heve bHn representing to .... 
Rail way authorities for the conventMm 
of Gandhidham-Bhuj M.G. tailwa,. 
line into B.G. lil\e for a long time; 

(b) what steps railway 1IUt:huriti6S 
have taken sO far; and 

(c) if not, what are the reaaona aad 
the Government policy? 

THE MINISTER OF STATElN T$ 
MINISTRY OF RAILWAYS (sHtti 
SHEO NARAIN): ~a) to (c). Sevft1a 
representations haVe been ~i~ fUr 
conversion of 'Gandhidham-Bhuj M. G. 
railway line into B. G. A survey was 
carried out in 1971-72 for c:onvft'Sion 
of thit metre gauge line into braid 
gauge. Tlle project was not fouad to 
be viable on account of very limited 
PIOSpects ot traffic and was not. 
therefore, taken up. 
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